NTEM NO. 1 COURT NO. 4 SECTION | X

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

I.A. Nos. 5 &6 in CVIL APPEAL NO(s). 2373 OF 2001

AHVEDABAD MUNI Cl PAL CORPORATI ON & ANR. Appel | ant (s)
VERSUS
MATHURDAS MANGALDAS (D) BY LRS. & ORS. Respondent (s)

(For permission to file directions and for directions and office report))

Dat e: 22/09/2006 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ASHOK BHAN

HON BLE MR, JUSTI CE MARKANDEY KATJU

For Appell ant(s)
Ms. Hemanti ka Wahi, Adv.

Ms. Shivangi, Adv.

For Respondent(s) M. R F.Narinman, Sr. Adv.
M. Nakul Diwan, Adv.

M. Abhijat P. Medh, Adv.

Ms. Sumita Hazarika , Adv(Not present)

For Applicant(s) M. P.S. Narasi mha, Adv.

M. Gaurav Agrawal , Adv

M . K. G Gopal akri shnan, Adv.



M. Anand Yagni k, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

The Interlocutory Applications are di sm ssed.

(Parveen Kr. Chaw a)

Court Master

(Kanwal Si ngh

Court Master



